CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM,NEW DELHI-110066

Dated:03/11/2017

Bench wise statement showing pendency, -institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/11/2017 is
circulated for information.

It is worth mentioning that the appeal pendency of
79769 on 01/10/2017 has come down to 77681 as on
01/11/2017.

li is to mention that Hon’ble President has disposed
of 305 appeals out of total disposal of 3097 appeals
during the month.

ol

Deputy Registrar.
, Copy to:- |

1.SPS to Hon’ble President, CESTAT for information please
2 All Hon’ble Members, CESTAT including Regional Benchs for information please
3.8.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.
4 Member (Review),CBEC, North Block, New Delhi.
5The Under Secretary,(AD-IC),Ministry of Finance, Department of Revenue
North Block, New Delhi.
6 PS to Registrar/DRs/All A.Rs including Regional Benches.
mputer Section for uploading on website.



Monthly Disposal Statement of Hon’ble President/Members

October 7017

DELHI BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 305
B.RAVICHANDRAN 170

S.K.MOHANTY 91
V.PADMANABHAN 63
M.V.RAVINDARAN 31

Total 660

MUMBAI BENCH

NAME APPEAL DISPOSED
RAMESH NAIR 147

RAJU 75

CJ) MATHEW 53

D.N.PANDA 214

Total 499

CHENNAI BENCH

NAME APPEAL DISPOSED
MADHU MOHAN DAMODAR 118

SULEKI1A BEEVI CS 144

ARCHANA WADHWA 157

Total 419

KOLKATA BENCH

NAME APPEAL DISPOSED
P.K.CHOUDHARY 184
AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 300
M.V.RAVINDARAN 267

Total 567
BANGLORE BENCH

NAME APPEAL DISPOSED
S.5. GARG 112

ASHOK JINDAL 191

Total 303 +{ 115 Disposed in Past)
CHANDIGARH BENCH

NAME APPEAL DISPOSED

ASHOK JINDAL

104 + 111{at Delhi) + 191(at Bangalore}=406

DEVENDER SINGH

17

Total 121

HYDERABAD BENCH

NAME APPEAL DISPOSED

M.V.RAVINDARAN 116 + 275(at Ahmadabad) + 31(at Delhi)=422
Total

ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL G. SHAKKARWAR 53

ANIL CHOUDHARY 60

Total 113

Total Disposal: -3097




PENDENCY STATEMENT OF SINGLE MEBER CASES

(As on 01.11.2017)

Sl. Bench No. of SM No. of total
No. Cases cases

1. Delhi 644 4846

2. Mumbai 803 1’3474

3. Kolkata 586 8541

4. C‘hennai 201 11653

5. Bangalore 268 9899

6. Ahmadabad 801 1i433

7. Allahabad 890 4929

8. Chandigarh 139 7166

9. Hyderabad 298 5740

Total: 4630 77681




CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposal and Institution for the month of October 2017

Opening Balance Fresh Institution/" Disposal Pendency
Restored/ '
Remanded

DELHI 5424 82 660 4846
MUMBAI 13826 147 499 1 3474
KOLKATA 8650 75 184 8541
CHENNAI 11959 113 419 11653
BANGALORE 10108 209 418 9899
AHMEDABAD 11870 130 ) 567 11433
ALLAHABAD 4966 76 113 4929
CHANDIGARH 7169 118 121 7166
HYDERABAD 5797 59 - 116 5740

TOTAL 79769 1009 3097 77681



STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.11.2017.

YEARS |DELHI | MUMBAI |{KOLKATT{CHENNA{BANG. |AHMEDEALLBD [CHD |HYD
1991
1994
1995
1996
1997 1
1998
1999
2(;00
2001
2002
2003 2 , 1
2004 12 3 11 1
2005 6 8 1 8 7 3 4 3
2006 13 66 19 31 29 17 1
2007 29 149 36 26 115 8 41 58 5
2008 24 269 289 17 297 55 47| 108| 183
20098 26 781 688 161 610 540 162| 296| 446
2010 139 ‘ 963 461 692 671 887 298| 737| 388
2011 253 863. 776 851 703 855 415| 607| 461
2012 263 1127 688 857| 1005 888 674| 583] 676
2013 473 1386 840 1620 = 948 1672 442| 901 653
2014 757 1594 832 1863 1429 1810 600| 1642| 626
2015 675 1845 851 1877( 1205 1429 640| 864 486
2016 880 2293 1476 1969| 1531 1667 943| 637| 840
2017 1294 A2127 1603 1693| 1335 1619 633| 712| 975
TOTAL 4846 13474 8541| 11653 9899| 11433| 4929| 7166| 5740




MONTHLY STATEMENT FOR THE MONTH OF OCTOBER 2017 AS ON 01.11.2017

: . RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
EXCISE |CUSTONS.TAX [GOLD |aD TOTAL|STAY |[EXCISCUSTONS.TAX |Gold  |AD TOTALISTAY |EXCISE |cusTols.Tax|Gold  [ac: TOTAL{STAY|EXCISE |CUSTOMYS.TAX [AD TOTAL |STAY
DELHI 2257 322{ 2818 0 27| 5424 142 a7 22{ 36 0 5 100 2 25 1] 10 0 0 45 1 18 2 16 0 36 0
MUMBA 6289| 4894] 2643 0 0| 13826 32| 30 63| 53 0 0 315 0 0 0 1 0 0 1 0 0 0 0 0 0 0
KOLKAT 3832( © 1748] 3072 0 0| 8650] 399 a9 o] 25 0 0 73 4 0 0 0 0 0 of o 2 0 0 0 2 0
CHENN/ 3525] 3025| 5407 2 o] 11959| e8| 53 18] 44 0 0 209 0 0 0 0 0 0 o] o 0 0 0 0 0 0
BANGA[ 2709|  1652f 5747 0 0| 10108] 32| 54 30| 124 0 o 208] 17 0 0 0 0 0 of] o 0 1 0 0 1 0
AHMED, 5926{ 2327| 3617 0 o| 11870 7| 34 37| 47 0 0 118 3 11 0 1 0 0 120 o 0 0 0 0 0 0
ALLAHA 2548 616| 1802 0 o] 4966| 32| 20 18] 21 0 0 59 1 0 0 0 0 0 of] o 14 7 7 0 28 0
CHANDI 5011 455| 1703 0 0] 7169{ . o] 45 9l 19 Q 0 73 8 2 0 0 0 10| .0 2 8 27 0 37 0
HYDERA 1844 806| 3147 0 o| 5797 6] 23 8 28 0 0 59 0 0 0 0 0 0 o] o 0 0 0 0 0 0
TOTAL 33941{ 15843 29956 2 27| 79769] 716] 335{ 212| 397 0 51 1214] 27 44 13 12 0 0 69 1 36 18 50 ol 104 0
[rorad | -
1 Sanctioned strength of the Members is 33 and working strength is 19 as on 01.}@.2017
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of October 2017 for 62 no. of days as under.
Note : 1 Hon'ble Mr. Justice (Dr.) Satish Chandra, President NIL 15 sh.C.J. Mathews',Member(Technical) 1
2 Mrs. Archana Wadhwa, Member (Judicial) 20- 16 Sh.V.Padmanabhan, Member{Technical) 11
3 Sh. M.V. Ravindran , Member (Judicial) 5 17 sh. M.M. bamodhar, Member(Technical) 4
4 Sh. D.N. Panda, Member {Judicial) NIL 18 sh. Anil G. Shakkarwar,Member(Technical) 2
S Sh. Ashok Jindal, Member(Judicial)) 2 19 sh. Devender Singh, Member(Technical) 1
6 Dr. D. M. Mishra, Member {Judicial) nil
7 Sh. Anil Choudhary, Member(Judicial) 5
8 Sh. S. K. Mohanty, Member {Judicial) S
9 Sh. Ramesh Nair, Member (Judicial) Nil
10 Ms. Sulekha Beevi C.S., Member(Judicial} 4
11°Shri S.S. Garg, Member {Judicial) Nil
12 Sh. P. K. Choudhary, Member (Judicial) 1
13 sh. B. Ravichandran, Member (Technical) Nil
14 Sh. Raju,Member{Technical) 1




TRANSFER TO _
OTHER BENCHES DISPOSAL CLOSING BALANCE :
[ExcisejcusTOls. TAX |AD TOTAL |STAY |EXCIS|CUSTONS.TAX [goid  |AD {TOTAL |STAY  |EXCISHCUSTONS.TAX |Gold  |AD TOTAL  |STAY °

67 9 23 1| 100 1| 388 115|140 0 7] 660 10f 1882 233] 2717 0 14 4846 136
0 ] 0 0 0 0l 338 85 76 0 0 499 0f 5981 4872 2621 0 0 13474 32
0 0 0 0 0 o] 81 58 45 0 o] 184 of are2| 1697 3052 0 0 8541 403
0 0 0 o 0 of 212] 17| 90 0 0] 419 0] 3366[ 2924| 5361 2 0 11653 66
0 0 0 0 0 o| 145 67| 206 0 o] 418 77| 2618] 1616| se6s 0 0 9899 39
0 0 0 0 0 o] 493 3| 38 0 o]  se7 2| 5478 2328] 3627 0 0 11433 8
9 2 0 0 11 o] 87 6| - 20 0 o] 113 3] 2486f 633 1810 0 0 4929 30
2 0 0 0 2 of 74 33 14 0 o 121 o] 4990] - 441 1735 0 0 7166 0
0 0 0 0 0 o] 20 3| 4 0 o 118 o| 1838] s811| 3001 0 o] 5740 6
78] 14 23 IR 1| 1847] 520 713 0 17| 3007 92| 32431] 15555 29679 2 14 77681 720

(Moéhinder Sifigh)
Deyputy Registrar.



